
PapeTa MARCil %4, 11162 Laid on the Table 

8hri Bhaka\ Darshan: The hon. Mi-
nister says that the new scheme ii 
beneficial ~o the employees. Since the 
employees have not taken to it kindly, will he examine it again! 

Dr. P. Subbaray .. : A:a 1 sald, the 
question is kept under consideration. 
An examination is being made and we 
will see what could be done. 

n.es hrs. 

PAPERS LAID ON THE TABLE 

BUDGET ESTIMATES OF THE DAMODAIl 
VALLEY CORPORA'rIOIf 

'.the Deputy Minister of Irriratioa 
aDd !>ower (Shri Bathi): 1 beg to lay 
on the Table a copy of the Budget 
~timates ot the Damodar Valley Cor-
poration fOr the Jear 1962-63 under 

-ilub-section (3) of section 44 of the 
pamodar Valley Corporation Act, 1948. 
tPlaced in Library. See No. LT-
'585/62] 

RBPOIi:r OF rBB HEALTH (SURVEY AlfD 
PLANNING) COMMI'l'TEE 

The Mbalster of Health (Shri Kar-
llllarkar): 1 beg to lay on the Table a 
II!OPY of the Report of the Health (Sur-
vey and Planning, Committee-Volume 
[. [Placed in Library. See No. LT-
11136/62] , 
NOTn'ICA'rIONII UNDER THE MOTOR VE-

mcLES ACT 
The Minister of State ill the Mi1li.&-

e.,.. of Transport aDd Commanicatioml 
Ullui Raj Bahadur): 1 beg-

(1) to le-Iay on the Table a copy 
each of the following Notification 
under sub ·section (3) of section liS 
of the Motor VehiCles Act, 1939:-

ei) lfotification No. F. 12f34/60-
'transport publiihed in Delhi 
Gazette dated the 7th sep-
tember, 1961, making ~ertain 
fUrther amendments to the 
Delhi Motor Vehicles Rules, 
1940. (Placed in Library 
~ee No. LT-3340/61]. 

(ii)!'ioWication No. F. 12/57/80-
Transport published in Delhi 
Gazt:Ue dated the 1st June, 
1961, makine certain further 

amendments to tite Delhi 
Moter Vehicles Rules, 11140. 
[Placed in Library. See No. 
LT, 3226/61] 

(iii) No~ification No. 173/F. 68-
120/60-Pub. published in An-
daman and Ni~obar Gazette 
dated the 30th August, 1961, 
containing the Andaman and. 
Nicobar Islands (Licensing of 
Conductors for Stage Carria-
ge.;' Rules, 1961. [Placed ill 
Library. See No. LT-3361/62] 

(iV) Notification No. 25/20/61-1 
(T.pt.) published in Mani-
pur Gazette dated the 5th 
September, 1961, makin, 
certain amendments to the 
Manipur Motor Vehi-
cles Rules, 1961 [Placed in 

Lib."c:ry. See No. LT-3362/62] 
(2) to lay on th"! 'rable:-
0) a copy each of the followinc 

Notilications under SUb-section 
(3) of section 133 of tI,e Motor 

Vehicles Act, 1939, maki:ne 
certain furthe~ an,endments 
to the Delhi Motor Vehicls 
Rules. 1940-

(a) Notification No. F. 21 (3) /8. 
Tran9port published in Delhi 
Gazette dated the 14th De-
cember, 1961. 

(b) Notificatio:t No. F. 12/186/ 
59 Transport published in 

Delhi Gazette dated the 18tlt. 
January. 1962. 

[Placed in Librarll. See No. LT-
3587/62]. 

(ii) !l cC'Py of the Shipping De-
velopment Fund Committee 
(General) Third Amendmel\t 
Rules, 1962 published in No-
tification No. GSR 296 dated 
the 16th !\larch 1962, under 
sub-section (3) of section 458 
of the Merchant Shipping Act, 
1968. [Placed in Library. See 
No. LT-3588/62] 

(iii) a copy 'Jf Annual Report of 
the Hlndusta.~ Shipyard Limit-
ed, Visakhapatnam, for the 
year 1980-61 along with the 
Audited Accounts and the 
comments of the Comptroller 
and Auditor-General thereon. 


